
 

 

  
 

 

 

 

 

 

 
 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 
 
 

Computer Section, 

High Court for the State of Telangana. 



 
 
 
 

 

RTI MODULE: 
 

This is the home screen of RTI module. 

THE URL FOR RTI MODULE: https://tshc.gov.in/RTI 



 

 

Online RTI Registration form:- 

 

 

 
1. Applicant will receive sms alerts in case he/she provides mobile 

number. 

The fields marked * are mandatory while the others are optional. 
 
 

 



 
 

If a citizen belongs to BPL category he/she will select the option Yes in 

“Is the Applicant Below Poverty Line?” field and he/she has to enter 

his\her BPL card no. 

If a citizen belongs to Non BPL category, he/she will select the option 

NO in “Is the Applicant Below Poverty Line?” field and has to make a 

payment of RS 10 as prescribed in the DHC (RTI) Rules, 2006. 
 
 
 
 

 
 

After registration the Applicant receives His/her details on the provided 



mobile no. and he/she can log in to the portal with the right login 

details. 
 

 
 

 
The RTI submission page appears on clicking the “Submit RTI Request” 

button. 
 

The applicant has to enter the RTI request application in the text field 

within 3000 total characters. 

The applicant can also upload the supporting documents (if any) in pdf 

format. (optional) 



 
 
 
 
 
 

 

In case of BPL category the applicant has to click on submit button, to 

submit the RTI application. 

On submission of the application, a unique registration number would 

be issued, which may be referred by the applicant for any references in 

future. 
 

On submission of the application, a unique reference no. number would be 

issued, which may be referred by the applicant for any references in future. 

1. SUPPORTING DOCUMENT SHOULD BE IN PDF FORMAT AND UPTO 5 
MB. 

2. NO RTI FEE IS REQUIRED TO BE PAID BY ANY CITIZEN BELOW POVERTY 
LINE.S 



If a citizen belongs to Non BPL category, i.e; he/she selected the option NO in “Is  

the Applicant Below Poverty Line?” field and has to make a payment of RS 10 as  

prescribed in the RTI Rules, 2012. 
 

 

Click on PAY RTI FEE button. 
 

 
The applicant can pay the prescribed fee through the following modes: 

(a) Internet banking through SBI and its associated banks; 

(b) Using credit/debit card of Master/Visa. 



 
 
 

ONCE THE PAYMENT PROCEDURE IS COMPLETE YOUR RTI APPLICATION IS SUCCESFULLY FILED AND THE 

APPLICANT SHALL RECEIVE UNIQUE REFERENCE NO. VIA SMS. 



 
 

For submitting First Appeal application, First Appeal option has to be clicked In 

user inbox. 
 

 

After which the first appeal submission page appears. 
 

After filling in the details and the text for the first appeal, “Upload” button needs 

to be pressed in order to submit the first appeal. 

SUBMIT FIRST APPEAL. 



 
 

After the submission of first appeal the user shall again receive appropriate reply 

in respective time. 
 

the copying charges needs to be paid by the user against the documentation to 

be received. 

For payment of copying charges click “pay copying charges” button and complete 

payment procedure. 
 



 
 
 

 

 

The user can access comment logs in “COMMENT” section. 
 
 
 
 
 
 
 
 
 
 
 

The user can edit personal details in “EDIT PROFILE’ section. 

LOGS 

Edit details and credentials 



 
 

The password can be changed in “Change Password” section. 
 


